1622

BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, NEW DELHI

ORIGINAL APPLICATION NO. 425 OF 2023

IN THE MATTER OF: -
Deepika Khari Applicant

Versus

State of Uttarakhand & Ors. Respondent(s)

Affidavit on behalf of Respondent No. 6 (Forest Survey of India) on O.A. no. 425 of 2023
dated 21.10.2024 and Hon’ble NGT order dated 10.09.2025.

| Anoop Singh S/o late Shri M. N. Bhatnagar, aged about 60 years, presently
working as Director-General in Forest Survey of India, Headquarters, Dehradun
do hereby solemnly affirm on oath and state as follows:

1. That I, Anoop Singh am holding the post of Director-General in Forest
Survey of India Headquarters, Dehradun and | have made myself
acquainted with the facts and circumstances of this case and | am duly
authorized and empowered to make and swear this Affidavit and submit
the report for and on behalf of Respondent No. 6 (Forest Survey of India)
and | am competent to do so.

2. 1, the deponent named above do hereby verify and say that the contents
of the above affidavit are true and correct to my knowledge and are based
on official records and nothing material is concealed therein.

3. It is respectfully requested that in view of the foregoing submission this
Hon’ble Tribunal may be pleased to accept the response from FSI or pass

further Orders as it may deem fit in the interest of justice and proper in the

given circumstances of this case.

The Forest Survey of India (FSI), Dehradun has been impleaded as

Respondent No. 6 and the reply in the matter is submitted as follows:
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Whereas vide order dated 21.10.2024, the Hon'ble NGT has impleaded
Forest Survey of India as Respondent No. 6 and directed to file the
response. Pursuant to the order dated 21.10.2024, the FSI vide letter
dated 11.11.2024 requested the Principal Chief Conservator of Forests &
Head of Forest Force (HoFF), Forest Department, Uttarakhand to provide
a detailed factual status report on the matter. A copy of the letter dated
11.11.2024 is annexed herewith as ANNEXURE -1.

Accordingly, the Uttarakhand Forest Department, through the Additional
Principal Chief Conservator of Forests (Environment) report dt. 24.12.2024
(ANNEXURE-2) provided a factual report of the Divisional Forest Officer,
Dehradun Forest Division, dated 13.12.2024 (ANNEXURE-3). The Divisional
Forest Officer, Dehradun in his report has submitted that as per the
working plan para no. 19.9.4 Dehradun-Rishikesh highway has been listed
as important fire line and in the vulnerable areas (along the Highway),

control burning was done taking due care and precaution.

To verify the ground situation, the Forest Survey of India examined the
forest fire information available with us, together with satellite imagery of
the location at the stipulated time. A reference map for the same is
provided in ANNEXURE-4.

A perusal of the map reveals that the coordinates of the point in the
photographs provided by the applicant (depicted as a red dot in the map)
lie on the National Highway 7 (depicted in black), right next to the
Chandrabhaga river (depicted in blue). The point is in Badkot Range, and
near the boundary of Badkot Range and Shivpuri Range. The only fire alert
in the vicinity was received through satellite SV-C2 on 11 March 2023
(depicted as blue dot in the map). This fire alert in Rishikesh Range was

received one day prior to the stipulated observation by the applicant on
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12 March 2023. As can be oﬂs6a4)m the map, a substantial chunk of

the forest area depicts burn signature, represented as a red patch on the
map.

As regards the fire observed by the applicant on 12 March, we observe a
strip of red dots near the highway along the Chandrabhaga river and
moving along the boundary of Badkot Range and Shivpuri Range. No fire
alert was received for this fire because either the fire occurred after the

satellite pass or it was too small to result in a hot pixel.

Since the fire burn areas along the highway and the range boundaries are

in the form of a strip, the submission of the Divisional Forest Officer that
the fire was a result of controlled burning appears substantiated. In any
case, the fire was localized along the fire line and does not appear to have

spread to the adjoining forests.

The timing of the controlled burning on 12 March, right in the middle of
the fire season, is unconventional, since controlled fire operations are

usually undertaken during cold days (hence the term ‘cold burning’).

Since the Forest Survey of India is a subordinate office of the Ministry of
Environment, Forest and Climate Change, the Ministry requested our
comments in the matter that were duly sent, and were also incorporated
in the Ministry’s affidavit dated 06 January 2025, which is reproduced

herewith for the record:

“That the Answering respondent MoEF&CC had also requested the Forest Survey of India
(FSl), Dehradun to provide comments on the matter and FSI has also opined that the burning
of dry leaves in the Badkot Forest Range on Rishikesh-Dehradun Road was a part of control
burning being carried out under the supervision of an official of the State Forest Department.

A copy of the FS| letter dated 03.01.2025 is annexed herewith as ANNEXURE R-4".
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It is also respectfully submitted that the Forest Survey of India had strived to
file our response through email vide letter No. 22-516/2025-FGD-1069
dated 28.02.2025 (ANNEXURE-5). In response, FSI received an email from
the Consultant (Judicial), Hon’ble NGT dated 01.03.2025, informing that
the reply along with relevant documents was required to be submitted
through the e-filing portal (ANNEXURE-6). As per advice of the Consultant
(judicial), Hon’ble NGT, upon accessing the e-filing portal via the applicant
corner, the option for “Forest Survey of India” as an organization was not
available. This issue was immediately communicated to the Hon’ble NGT
by email and subsequently several reminders were sent for getting access
to the portal (copy of all communications enclosed as Annexures-7 to 17).
Hence, FSI could not file the response through e-filing.

It is also respectfully submitted that the Forest Survey of India also strived
to file our reply through a legal counsel. FSI does not currently have any
legal counsel. FSl is a subordinate office of MOEF&CC, and MOEFCC already
has a large legal team. FSI requested the MOoEF&CC, vide letter No.
IT/25/10-258 dated 10th June, 2025(Annexure- 18) and D.O. No. IT/25/10-
326 dated 19th August, 2025 (Annexure- 19), to provide a legal counsel for

e-filing in NGT portal, but the response is still awaited.

It is respectfully submitted that after repeated correspondence and constant
persuasion, the organizational category option “Others” has been recently
added on the Hon’ble NGT portal. Accordingly, the Forest Survey of India
has registered itself on the said portal and is submitting the remarks

through in the present this affidavit on the e-filling portal of the Hon’ble
NGT.
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PRAYER
In view of the foregoing facts and circumstances, it is respectfully prayed
that this Hon’ble Tribunal may kindly take this affidavit on record and may

pass any other order as it may deem fit in the interest of justice.
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VERIFICATION

|, the deponent named above do hereby verify and say that the contents of
the above affidavit are true and correct to my knowledge and area based on

official records and nothing material is concealed therein.

Verified at Dehradun on this ...\..‘.’....Day of ©¢t:.2025

A

DEPONENT

RiE, sad.
ANOOP SINGH, IFS
! General

1 Director
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Copy of letter addressed by FSI to
Principal Chief Conservator of Forests &

Annexure-1 Head of Forest Force (HoFF), Forest 1-4
Department, Uttarakhand dated
11.11.2024
Copy of letter of the Additional Principal
Annexure-2 Chief Conservator of Forests 5-6

(Environment) to FSI, dated 24.12.2024

Copy of Report of the Divisional Forest

Annexure-3 Officer, Dehradun Forest Division, dated 7-13
13.12.2024
Copy of the Reference Map of Forest Fire '
Annexure-4 from FSI 14

Copy of the reply of FSI to the Registrar,
Annexure-5 NGT vide letter No.22-516/2025-FGD- 15-16
1069 dated 28.02.2025

Copy of the reply from the Consultant
Annexure-6 (Judicial), Hon’ble NGT dated 01.03.2025 17-18

Copy of email/correspondence sent to the
Hon’ble NGT & several reminders

- 19-47

Annexure:4to. 17 regarding difficulties in e-Filing and

access to the Hon’ble NGT Portal to FSI

Copy of letter of FSI| addressed to

Annexure-18 MoEF&CC to depute legal counsel vide 48
letter No. IT/25/10-258 dated 10.06.2025

Copy of the DO letter of DG FSI
addressed to MOEF&CC to depute the

Annexure-19 legal counsel vide D.O. No. IT/25/10-326

49-51

dated 19.08.2025
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‘n / No. 22-433/2024-FGD ~ 6/7 o
@"/ ' Forest Survey of India ""\"“ Ll FE
S Ministry of Environment, Forest & Climate Change %ﬁ ggg,s,tgg;,{ggt
/ Govt. of India ' '
| Kaulagarh'Road, PO — IPE
| Dehradun — 248195
' Dated: \Movemb.ef: 2024
To

The Principal Chief Conser,v,atorgof Forests (HoFF),
Uttarakhand State Forest Department,

85, Rajpur Road, -

Dehradun — 248001,

Sub: Original Application No. 425/2023 of NGT New Delhi between Deepika Khari Vs

State of Uttarakhand & Ors.

Ref: Email dated 24-10-2024 from Ravi Kumar, LA, SU Division of MOEFCC, New Delhi
(Copy Enclosed) . 3

Sir, _ ' , -
Kind attention is invited to the directions of Hon'ble National Green Trib.unal,. N-ew Delh!
dated 21.10.2024 in original application no.425/2023 on a letter petition sent by Deepika Khari

complaining about burning of dry leaves in Badkot Forest Range-on Rishikesh-Dehradun Road.

: In this regard, Director General, Forest Survey of India is impleaded as respondent no.
6 along with MOEF&CC who is respondent No. 1. Further, MoEF&CC vide reference cited -
above has requested FSI to take necessary action in the matter. Hence, it is requested to kindly
provide a detailed report on the fire incident mentioned at the specified locations visible on the

‘photos to this office as soon as possible so that response can be filed in the Hon’ble NGT before

due date.

5

' Yours faithfully,

Cl,

~ (Meeralyer) 1F
Joint Director (FGD)

» Encl: As above
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Joint Director FGD

Hon'ble NGT 0.A. No. 425 Of 2023 Deepika khari Vs State of Uk & ors

From : ccfenvuk@gmail.com ,
Subject : Hon'ble NGT O.A. No. 425 Of 2023 Deepika khari Vs State
of Uk & ors R
To : Joint Director FGD <jdnfdmc@fsi.nic.in>

Dear Madam,

Tue, Dec 24, 2024 03:43 PM
#2 attachments

Kindly find the attached letter with annexures regarding the above subject.

Regards,

O/o APCCF Environment,
Van Bhavan, 85 Rajpur Road,
Uttarakhand, Dehradun-248001

= letter_FSI_NGT_425_2024.pdf
363 KB

= Annexure_0.A Number 425 Of 2023Deepika Khari.pdf
- 6MB
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clearance of the fire line will not beincluded in the prescribed yield of the Sal warking circie
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S.No. | " Range - | Namo of roud Length
; : i 3 (in lm})__j
\ .
Asharort | Dehradun-Sahranpur NLH Roud 1.01
2 Barkot ' | Dehradun-Rishikesh N.H: 24 Road 17.00
3 Dehraduntl-lafidwar N.JH. 72 Road 16.00
¢ | Ranipokhari-Laltappar PWD Road 16.00
5 Ranipokhari-Rishikesh N.H Road 6.00 !
6 | Bhaniawala-Haridwar by pass NH Road 2.50 :
7 Thajhra | Dehradun-Herbetpur-Paonta sahib N.H Road 2.00
8 Eidhu\\'ala-ﬁllau\\'ala PWD Road L?__l_s,O_——
9 . Manduwala-Bhauwala PWD Road _ 1.00
10 | Manduwala-Doonga-Bidholi PWD Road 4.00
11 | Kotra santoor-Aamwala PWD Road . 3.00
12: Nénda i chowki-Kandoli PWD Road 2.00
. . 13 Polytéchnﬁc School-Kandoli Tarli PWD Road 4.00
| 14 Lachiwala I\doth:oxvalq;Dudhli-Doi\vala PWD Road _5.00
15 ) DgQradi'in‘—Lachiwala-Doiwala. N.H 72 Road 7.00
16 Malsi - | Galjwari-Rikholi PWD Road 4.00
17 | Masandawala-Jhadiwala PWD Road ;2.00 B
18 _Rishikcs}{ Doiwala-Rishikesh N.H Road 2.00 _&
19 . | Dehradun-Rishikesh N.H. 24 Road 4,00 J :
20 ' Rishikesh-Haridwar bypass Road 9.00
21 Rishikcsh-Bnirn;iﬁl-l'm'id\\{nr PWD Road 4,00
22 Rishikesh- Haridwar PWD Rond 9.00
23 Thano Raipur-Tharo PWD Road 0.00

Dehracun Forest DIv
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. the forest area ha

- and if found to be successfu

The Forey,

\ well-exceu(eg preventive
e U cruoi ; i
nEe-Oldn:os'l cx.ucml (o reduce the incidenceg of forest fir
B o . neasures and practices (hat gy used by the divi
IMportant mengureg are, control burning, fire
)

19.22.1 Preventive measuyeg; A
season and during the fjye sensu)
forest areas. There are hany
before the five season. Son
clearance ete,

1 Flre Protactioy (()vcrlr/pplng) 44

¢ in

gion
line

.

18.22.1.1 Control Burning: The main k. . : E

from the forest floor sq ﬂ.\:t dm'inlg"g'ﬁ'eo:izzg;\;ctl?g ggxllclrtol l-)fmu']lilg ]JS lo reduce the fuel load

forest fire. In the present scepariq of ‘Gl g & ot Sl

o iy less prone for serious
al warming imate change’ contro) burning i

S boca ‘ i ming in
SCome a debatalyle issue. Control burning rcleases large quantity of

tot L, may be taken up on large scale, However, it is also a fact that
control burning is necessary to mainta

. in the forest ecosystem. In the following paragraphs the
details about control burning has been given.

L In Sa) areas where regeneration is deficient, burning is effective at two stages. First
to obtatp Tecruits and second to stimulate the growth of stagnating seedling. A good
burn prior to seeding is very helpful. This may have to be repeated for two years in
succession, but it should not be done continuously and unless a good seed year is

Eaxpectgd. Control burning for stimulating the growth of seedling in small woody stage
1s required only in the later stages. Therefore

g , the control burning is very useful if it is
done under a strict control regime. . '
ii. In other areas, cleaning & burning of existing fire lines should be done before the

fire season, so that these can act as fire breaks & can be clear passages for fire control

during fire season. Control burning in 10 meters belt on both sides of forest & PWD
roads will helps in prevention of any accidental fire.

19.22.1.1.1 Methods.of Annual Control Bu

: urning: Following broad guide lines should be
. followed for annual control burning: -~ ;

i.  Normally. control burning should be done in the month of December/January and

: before 15th February. However, depending on the winter rainfall pattern and moisture

level of forest floor the DFO can regulate the time of control Bu.ming.

ii.  In hilly areas the buming should be done from top to bottom along the slopes and it
~ should be carried out in the night or late evening, .

Areas where young regeneration (recruitment, whippy & sub whippy stages) which
cannot with stand fire, and un regenerated patches where seed bearers have been left
for inducing regeneration, should be avoided or protected during control burning,
Slash produced during felling should be disposed off before contral burning,

v. A 10-meter belt on both side of the roads passing through forest should be freed from
* inflammable material. >

- i,
v.

vi.  While doing control burning the patches of frnit species and medicinal plants existing
in compartment should be protected from fire,

505

Dehracdun Forest Divixion
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No. 22-616/2026-FGD~ \b b ®|

Forest Survey of India BN V-
Ministry of Environment, Forest & Climate Change W I-l FE
3 Lifestyle for
Govt. of India Environrent
Kaulagarh Road, PO - IPE
Dehradun — 248195

Dated;j\BFebruary, 2025

To, _
The Registrar
National Green Tribunal,
Principal Bench,
New Delhi — 110001,

Sub: Original Application No. 425/2023 titled as Deepika Khari Vs. State of Uttarakhand & Ors.
filed before National Green Tribunal, NGT, (PB), New Delhi.

Ref. 1. Email dated 24t October, 2024 received from Sh. Ravi Kumar, Legal Assocuate SU Division
of MOEF&CC.
2. FSI Letter no. 22-433/2024-FGD-619 dated 11t November, 2024 to PCCF, HoFF, Uttarakhand
State Forest Departments.
3. Email dated 24" December, 2024 received from APCCF Environment, Uttarakhand State
Forest Department.
4. FSI Letter no. 22-433/2024-(pt-4)-FGD-779 dated 2" January, 2025 to IGF, SU Division, !
MoEF&CC, New Delhi. ‘

Sir,

Kind attention is invited to the subject matter and the references cited above. It is hereby informed
to the Hon'ble Court that the Director General, Forest Survey of India (FSI), Dehradun, has been
impleaded as Respondent No. 6 in the present matter, along with the. Ministry of Envirqnment, Forest
and Climate Change (MoEF&CC), which has been impleaded as Respondent No.1.

In pursuance of the communication received from the Ministry of Environment, Forest and Climate

Change (MoEF&CC), New Delhi (Ref-1), Forest Survey of India formally sought the information from the

* Principal Chief Conservator of Forests (HoFF), Uttarakhand Forest Department(Ref-Z) to provude a

detailed factual report concerning the subject matter. The Uttarakhand Forest Department sent thelr

factual report to the Forest Survey of India(Ref-3). The factual report states that it involves burning of dry

leaves in Badkot forest range on Rishikesh-Dehradun road was a part of controlled burning being carried

out under the supervision of an official of the state forest department wherein the FSI team has no further
comments on the matter and the same was communicated to the MoEF&CC(Ref4).

.,.-/5._
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" The factual report and the subsgle@lz 5(3nunication were incorporated in the reply
statement filed by MoEF&CC in the present matter. Specifically, the same was referenced in
paragraph 12 of the reply statement, which is reproduced herewith for the record:

“That the Answering respondent MoEF&CC had also requested the Forest Survey of
India (FSl), Dehradun to provide comments on the matter and FSI has also opined that the
burning of dry leaves in the Badkot Forest Range on Rishikesh-Dehradun Road was a part of
control burning being carried out under the supervision of an official of the State Forest
Department. A copy of the FSl letter dated 03.01.2025 is annexed herewith as ANNEXURE-4”,

Itis further respectfully brought to the attention of this Hon'ble Court that, hearing date was not
communicated to the Director General, Forest Survey of India, Dehradun either by Hon'ble NGT or
MOEF&CC. Hence, the Director General, FSI could not be present for the hearing, and it is requested
that this aspect be duly considered.

Yours faithfully,

eera y;brﬂlF

Joint Director (FGD)

Encl: As above

1/
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\ ANNEXURE ~ &, 77
En.?_\a‘il 1 644 Joint Director FGD
@

Re: Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs, State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), Mew Delhi.

From : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.n>  Sat, Mar 01, 2025 02:23 PM

Subject : Re: Fwd: Original Application No. 425/2023 titled as
Deepika Khari Vs. State of Uttarakhand & Ors. filed
~ before National Green Tribunal, NGT , (PB), New Delhi.

To : Joint Director FGD <jdnfdmc@fsi.nic.in>

RESPECTED SIR/MADAM,

PLEASE FILE THE GIVEN DOCUMENT THROUGH E-FILING, TO ENABLE US TO TAKE
" THIS DOCUMENT ON RECORD. WITHOUT E-FILING RECEIPT, THIS CAN NOT BE TAKEN ON
RECORD (REFER OFFICE ORDER DT. 04.09.2024 AVAILABLE ON THE WEBSITE OF NGT). IT IS

ALSO REQUESTED TO FILE MERGED DOCUMENT AS THE SCATTERED DOCUMENT MAY NOT BE
TAKEN ON RECORD. '

‘ N
FOR TECHNICAL SUPPORT : 011-23043510 (cs-n in) DALEmA
. : 011- cs-ngt@gov.in) —
- E-FILING SUPPORT : 011-23043528 (filing,bpl-ngt@gov.in) e
j ’ U
e R
| | 3>p
=== 0n Sat, 01 Mar 2025 14:12:34 +0530 Registrar General <rg.ngt@nic.in> wgg 7—
Gl Lt
Sk T
#@ ol
=S=====m====== Forwarded message ============ 4‘\
From: Joint Director FGD <jdnfdmc@fsi.nic.in> >
To: "Registrar General"<rg.ngt@nic.in> /é 7
Cc: "DG FSI"<dgfsi@fsl.nic.in> , 22 NN
Date: Fri, 28 Feb 2025 18:13:40 +0530 - " R
Subject: Original Application No. 425/2023 titled as Deepika Khari Vs. State of Uttarakhand - ;\\’é
& Ors. filed before National Green Tribunal, NGT , (PB), New Delhi. % B
=== ======== Forwarded message ============ }j@

Sir, ' :
Please find attached letter along with enclosures regarding Original Application No. 425/2023 titled as

Deepika Khari Vs. State of Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New
Delhi.

Thanks & Regards

g T (Tw.shEt)

Joint Director (FGD)

HRAG a1 adgmr 5

Forest Survey of India

TaiaRl 3 3R SRy ufked HarEy
Ministry of Environment, Forest & Climate Change
(MR WPR)

(Government of India)
- .
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Em—"

Yadig | Regards

<ATR® UM / Judicial Section
Wt gha aifiraswor

National Green Tribunal

WY <Yradis / Principal Bench
7"% et | New Delhi - 110001
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ANNEXURE '5_'4

| “ Email 1646 DG FSI /9,

Difficulty in E-Filing for Forest Survey of India (FSI).

From : DG FSI <dgfsi@fsi.nic.in> Tue, Jun 03, 2025 02:17 PM
Subject : Difficulty in E-Filing for Forest Survey of India (FSI).
To : Registrar NGT, CZB, Bhopal <ngtczbbho-mp@gov.in>
Cc : Nagaraja SV <nagaraja.sv@fsi.nic.in>

Respected Sir,

We wish bring to your kind attention that the Forest Survey of India (FSI), a Government of -
India organization, is currently unable to proceed with e-filing in the government section of
e-filing portal. FSI does not appear in the dropdown menu under the Government of
India(GOI) section. As a result, e-filing process is not possible at this time.

This issue has been communicated to the e-filing department of the Hon’ble National
Green Tribunal (NGT) via Telephone. They have advised us to send the documents
directly via email for the time being and have assured that they are looking into resolving
the matter. '

Once the issue is rectified, this office will start the e-filing process. In the meantime you
are requested to kindly accept the response of Forest Survey of India as sent through
email. :

Your faithfully,

Nagaraja SV,
Assistant Director,
Forest Survey of India,
Dehradun

From: "Registrar NGT, CZB, Bhopal" <ngtczbbho-mp@gov.in>

To: "DG FSI" <dgfsi@fsi.nic.in>

Sent: Tuesday, June 3, 2025 11:57:45 AM

Subject: Re: Fwd: Counter Affidavit on behalf of Respondent No.5 (Director General,
Forest Survey of India) in OA No. 227 of 2024

kindly efile the same in e-module of NGT with payment of fees,

e s e b 0 A ks RS

--=- On Tue, 03 Jun 2025 09:38:56 +0530 DG FSI <dgfsi@fsi.nic.in> wrote ---

- 19-
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\() From: "DG FSI" <dgfsi@fsi.nic.in>
To: "Consultant Judicial-NGT(P.B.)" <jufide; t;?ggv_.i_rp
Cc: "Nagaraja SV" <npagaraja.sv@fsi.nic.in> '
Sent: Monday, June 2, 2025 4:48:43 PM
Subject: Counter Affidavit on behalf of Respondent No.5 (Director General, Forest
Survey of India) in OA No. 227 of 2024

To
The Registrar
National Green Tribunal
Central Zone, :
Bhopal

Sir,

| am directed to send Counter Affidavit on behalf of Respondent No.5 (Director
General, Forest Survey of India) in OA No. 227 of 2024. Please find the same attached
with this email for kind necessary action please.

Yours faithfully,

(Nagaraja S.V.)
Assistant Director
Forest Survey of India
Dehradun

pFHATHAT Fled / with regards

7y gRe sfdaur/ National Green Tribunal,

FeF #A ~rIdisy Central Zone Bench,

gl e, e I HrT s/ 3" d Floor, State Information Commission
Building,

3T e, yiaTer-462011/Arera Hills, Bhopal -462011

H9% Aav 07552575680 / Contact no.07552575680

- 90-
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ANNEXURE - 8 {q

:Em;ail ' 1648 ! DG FSI

Re: Difficulty in E-Filing for Forest Survey of India (FSI).

From : DG FSI <dgfsi@fsi.nic.in> CFFi;0um06;72025: 115 097AN
Subject : Re: Difficulty in E-Filing for Forest Survey of India (FSI). - #1 attachment
To : Registrar NGT, CzB, Bhopal <ngtczbbho-mp@gov.in>

Cc : Computer Section <Cs-ngt@gov.in>, Nagaraja SV
<nagaraja.sv@fsi.nic.in>, Joint Director FGD
<jdnfdmc@fsi.nic.in>

Ref:

1. Order dated 03 December 2024, in OA No. 227/2024(CZ) of the Hon’ble Green
Tribunal(Central Zone Bench).

2. FSI email dated 03rd June, 2025 duly enclosed FSI report.

3. Two e-mails of the Registrar, NGT, Central Zone, Bhopal dated 03rd June, 2025
asking for e-filing.

Sir, '

This is to bring to your kind attention that Hon'ble the Forest Survey of India (FSI), a
Government of India Organization is a respondent in various ongoing cases. As per the
procedure, responses are to be e-filed through the NGT's online e-filing portal. However,
due to lack of provision in the e-filing portal we are unabie to proceed with e-filing. When

accessing the portal through the Applicant Corner section, we encounter the following
issues (screen shots enclosed):

1. The Forest Survey of India, being a Government of India organization, cannot
register or e-file under the ‘Individual’ or ‘Institution’ categories.

2. As we do not have an advocate, the ‘Advocate’ section is not applicable.

3. The'GOI' (Government of India) category is found to be appropriate, but Forest
Survey of India doesn't appear in the dropdown menu ard there is no provision to
manually add the organization. '

As a result, e-filing process is not possible as on date. You are kindly requested to add
Forest Survey of India to the list with the following credentials to enable us to e-file our
documents. '

Select Organization: Forest Survey of India

Name: Director General

Address 1: Kaulagarh Road

Address 2: Dehradun,

Land mark: Near ONGC Circle

State: Uttarakhand

City/District: Dehradun

Pin Code: 248195

Login Id: dgfsi

Mobile Number: 9491073798

E-mail ID: dgfsi@fsi.nic.in

Yours faithfully,

Director General - 2 [ -
Forest Survey of India, _

(} Scanned with OKEN Scanner
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Dehradun. 1 649

From: "Registrar NGT, CZB, Bhopal" <ngtczbbho-mp@gov.in>
To: "DG FSI" <dgfsi@fsi.nic.in>

Sent: Tuesday, June 3, 2025 4:31:11 PM

Subject: Re: Difficulty in E-Filing for Forest Survey of India (FSI).

Sir,

Your Respondent No. is already active kindly e-file the same in NGT e-module through your
counsel in appropriate format.

YA Afed / with regards

IS g sfAFvvi/ National Green Tribunal,

HFET &1 719915/ Central Zone Bench,

JAT Tel, ToT AT HIFT 8737/ 3" d Floor, State Information Commission
Building,

IR feed, HITea-462011/Arera Hills, Bhopal -462011

Fud Fa7 07552575680 / Contact no.07552575680

---- On Tue, 03 Jun 2025 14:17:24 +0530 DG FSI <dgfsi@fsi.nic.in> wrote ---

Respected Sir,

We wish bring to your kind attention that the Forest Survey of India (FSI), a Government of
India organization, is currently unable to proceed with e-filing in the government section of
e-filing portal. FSI does not appear in the dropdown menu under the .Government of
India(GOl) section. As a result, e-filing process is not possible at this time.

This issue has been communicated to the e-filing department of the Hon’ble National
Green Tribunal (NGT) via Telephone. They have advised us to send the documents

directly via email for the time being and have assured that they are looking into resolving
the matter.

Once the issue is rectified, this office will start the e-filing process. In the meantime you
are requested to kindly accept the response of Forest Survey of India as sent through
email.

Your faithfully,

Nagaraja SV,
Assistant Director, — 02 &

(} Scanned with OKEN Scanner
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Fwd: Original Application No. A425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi,

From :sunil chandra <sunil.chandra@fsi.nic.in Mon, 23 Jun, 2025 115

Subject : Fwd: Original Application No. 425/2023 titled as Deepika 1 attachmic
Khari Vs. State of Uttarakhand & Ors. filed before National
Green Tribunal, NGT, (PB), New Delhi.

To Computer Section <Cs-ngtaigov.in

From: "sunil chandra” <sunil.chandra@fsi.nic.in>

To: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>. "Registrar General”
<rg.ngt@nic.in> ‘ '

Cc: "DG FSI" <dgfsi@fsi.nic.in>

Sent: Monday, June 23, 2025 11:45:20 AM

Subject: Original Application No. 425/2023 litled as Deepika Khari Vs. State of Uttarakhanr
& Ors. filed before Nalional Green Tribunal, NGT, (PB), New Delhi.

R?T' Order dated 17 February 2025, in OA No. 425/2023 of the Hon'ble Green Tribunal (Pf;
New Delhi. '

2. FSl email daled 28t February, 2025 along wilth enclosure.

3. Earlier e-mails of the Consullant Judicial. NGT. PB. New Delhi dated 15t March, 2027
o7th March, 2025 regarding e-filing.

Sir, ‘

This is o bring te your kind notice that Forest Survey of India (FSI) under Ministry o
Environment, Foresls & Climale Change. a Government! of India is respondent. in varice
ongoing NGT cases. As per the procedure. replies are to be e-filed through the NGT's anli:
e-filing porlal. However, due to issues encounlered during e-filing through the portal. we ar

<

unable lo proceed with e-filing. When accessing the portal through the Applicant Corner
ssection, we encounter the following issues (screen shots enclosed). -

1. The Forest Survey of India, being a Governmen! of India organizalion, cannol regisic: -
e-file under the 'Individual or ‘Institution’ categories. \
2. As we do not have an advocale, the "Advocate’ seclion is nol applicable. :

3. The 'GOI' (Governinenl of Incia) calegory is found to be appropriate, bul Forest Surve
of India doesn't appear in the dropdown menu and there is no provision to manually add .
organization.

As a resull, e-filing process is nol possihle as on date. You are kindly requested lo ac
Forest Survey of India to the lisl wilh the following credenlials to enable us to e-file o
documenls.

~ Select Organization: Foresl Survey of India

CX Scanned with OKEN Scanner



Name: Direclor General

Address 1. Kaulagarh Road 1 65 1

Address 2: Dehradun. -

Land mark: Near ONGC Circle )
~ State: Uttarakhand

~ City/District: Dehradun

~ Pin Code: 248195

~ Login Id: dgfsi

~ Mobile Number: 9491073798

» E-mail ID: dgfsi@fsi.nic.in

AR B B |

Sunil Chandra, PhD
Depuly Direclor, Forest Geoinformalics Division
Forest Survey of India.
Ministry Of Environment, Foresls & Climale Change,
Kaulagarh Road, Dehradun-248195, Uttarakhand
INDIA

Ph- +91-135- 275’3‘%03

+91-135-2754191, 2753170. 4736297 Ex|-208

. OA 425_2025 Deepika Khari Case.pdf

276 KB f
From : sunil chandra <sunil.chandra@fsi.nic.in> Mon, 23 Jun, 2025 [ 1:4%
Subject : Original Application No. 425/2023 titled as Deepika Khari Vs. 1 attachn -

State of Uttarakhand & Ors. filed before National Green
Tribunal, NGT, (PB), New Delhi.

To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>,
Registrar General <rg.ngt@nic.in>

Cc : DG FSI <dgfsi@fsi.nic.in>

Ref: 4
1. Order dated 17 February 2025, in OA No. 425/2023 of the Hon'ble Green Tribunal (Pt
New Delhi.:

«2. FSI email dated 28t February. 2025 along wilh enclosure.
3. Earlier e-mails of the Consultant Judicial, NGT, PB, New Delhi dated 15t March 2025 &
o7th March, 2025 regarding e-filing.

Sir, ) :

This is lo bring lo your kind nolice thal Forest Survey of India (FSI) under Minislry !
Environment, Forests & Climale Change, a Government ol India is respondent in varioi:
ongoing NGT cases. As per the procedure, replies are lo be e-filed through the NGT's onlin:.
e-filing portal. However, due lo issues encountered during e-filing through the portal, we arc

unable to proceed with e-filing. When accessing the portal through the Appllcant Cornes
seclion. we encounter the following issues (screen shols enclosed):

- Q4 -
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ANNEXURE -0
pa

From: "sunil chandra" <sunil.Chandra@beIIiG’B 2 55
_To: "BPL Filing" <filing.bpl-ngt@gov.in>
c: "Computer Section" <cs-ngt@gov.in>, "DG FSI" <dgfsi@fsi.nic.in>
Sent: Thursday, June.26, 2025 4:37:34 PM
Subject: Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

1

Sir,

In response to the above NGT matter, kindly resolve the issue arising in e-filing in an NGT
matter related to OA no. 425/2023. During e-filing, the organization name- Forest Survey of
India doesn't appear in the dropdown menu. Hence the further e-filing steps could not be
executed. Request for urgent necessary action on the matter please.

Regards,

Dr. Sunil Chandra,
Deputy Director
Forest Survey of India,
Govt. of India

From: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>
To: "sunil chandra" <sunil.chandra@fsi.nic.in>
Sent: Thursday, June 26, 2025 2:42:21 PM

Subject: Re; Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

RESPECTED SIR/MADAM,

PLEASE CO-ORDINATE WITH FiLING SECTION AND E-FILE THE DOCUMENT, TO ENABLE US TO
TAKE THE SAME ON RECORD.

---- On Mon, 23 Jun 2025 11:45:20 +0530 sunil chandra <sunil.chandra@fsi.nic.in>
wrote --- -

Ref:
1. Order dated 17 February 2025, in OA No. 425/2023 of the Hon'ble Green Tribunal (PB),

New Delhi.
2. FSI email dated 28t February, 2025 along with enclosure.
3. Earlier e-mails of the Consultant Judicial, NGT, PB, New Delhi dated 1St March, 2025 &

o7th March, 2025 regarding e-filing.

Sir,

This is to bring to your kind notice that Forest Survey of India (FSI) under Ministry of
Environment, Forests & Climate Change, a Government of India is respondent in various
ongoing NGT cases. As per the procedure, replies are to be e-filed through the NGT’s online
e-filing portal. However, due to issues encountered during e-filing through the portal, we are

~ 25 -
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'
~ OA 425_2025 Deepika Khari Case.pdf
276 KB
From : sunil chandra <sunil.chandra@fsi.nic.in> Thu, Jul 10,2025 02:48'PM
Subject : Fwd: Original Application No. 425/2023 titled as Deepika 23 attachments

Khari Vs. State of Uttarakhand & Ors. filed before National
Green Tribunal, NGT, (PB), New Delhi.

To : Vinod Meena <efiling-ngt@nic.in>

Cc : Computer Section <cs-ngt@gov.in>, DG FSI
<dgfsi@fsi.nic.in>

Sir, ,
Based on the telecon, please find attached the copy of the earlier email for kind information

and necessary action on the matter please in response to our earlier email Dt. 23rd June,
2025.

Regards

" From: "sunil chandra" <sunil.chandra@fsi.nic.in>

" To: "BPL Filing" <filing.bpl-ngt@gov.in>
Cc: "Computer Section" <cs-ngt@gov.in>, "DG FSI" <dgfsi@fsi.nic.in>
Sent: Thursday, June 26, 2025 4:37:34 PM

Subject: Fwd: Origihal Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

Sir,
In response to the above NGT matter, kindly resolve the issue arising in e-filing in an NGT
* matter related to OA no. 425/2023. During e-filing, the organization name- Forest Survey of

‘India doesn’t appear in the dropdown menu. Hence the further e-filing steps could not.be.
executed. Request for urgent necessary action on the matter please. .

Regards,

Dr. Sunil Chandra, 4 ~
Deputy Director Ca
Forest Survey of India, '

Govt. of India

From: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>
" To: "sunil chandra" <sunil.chandra@fsi.nic.in>
Sent: Thursday, June 26, 2025 2:42:21 PM

_.-26_..
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organization. ,

As a result, e-filing process is not possiﬂo@;@ ate. You are kindly requested to add
Forest Survey of India to the list with the folfowmg credentials to enable us to e-file our
documents.

» Select Organization: Forest Survey of India
» Name: Director General

» Address 1: Kaulagarh Road

» Address 2: Dehradun,

» Land mark: Near ONGC Circle
» State: Uttarakhand

» City/District: Dehradun

» Pin Code: 248195

» Login Id: dgfsi

» Mobile Number: 9491073798
» E-mail ID: dgfsi@fsi.nic.in

Sunil Chandra, PhD

Deputy Director, Forest Geoinformatics Division
Forest Survey of India,

Ministry Of Environment, Forests & Climate Change,
Kaulagarh Road, Dehradun-248195, Uttarakhand
INDIA

Ph- +91-135-2753893
+91-135-2754191, 2753170, 2756292, Ext-206

YGE [ Regards

mﬁmaﬂm / Judicial Section
WP g arftrameor

National Green Tribunal

WY |4S / Principal Bench
7 fewlt / New Delhi - 110001

,‘*“f International Year
» of Cooperatives
A 2025

(5.4 o Cooperatives Build
w a Better Wor’d ] . Webportal avallable @t wyav sanchars ualm govin

i
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Reque:;‘.:. to resolve the non-listing of FSI name in NGT e-filing portal 7
From : sunil chandra <suni|.chandra@fsi.nic.in> Wed, 23 Jul, 2025 16:31
Subject : Request to resolve the non-listing of FSI name in NGT e- '
filing portal

To : Vinod Meena <efiling-ngt@nic.in>
Cc : DG FSI <dgfsi@fsi.nic.in>

Sir, :
Kind reference is invited our earlier emails Dt. 23rd June, 26th June and 10th July
regarding non-listing of Forest Survey of India(FSI) organization name in the list of
institutions, while accessing e-filing portal of NGT. Due to non-availability of the
organization name in the list of institutions in the portal, we are unable to file the NGT
replies for few cases related to FSI. As the court matters are time bound, it is humbly
requested to kindly expedite the matter with the appropriate agency, enabling us to file the
reply at the earliest. '

Thanking you,

Sunil Chandra, PhD
Deputy Director, Forest Geoinformatics Division
Forest Survey of India, .
Ministry Of Environment, Forests & Climate Change,
Kaulagarh Road, Dehradun-248195, Uttarakhand
INDIA
Ph- +91-135-2753893

+91-135-2754191, 2753170, 2756292, Ext-206

T 8-
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ANNEXURE-I3

Came 1656  sunit chandra’

>

glvd Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

From : sunil chandra <sunil.chandra@fsi.nic.in> Wed, 06 Aug, 2025 15:46

Subject : Fwd: Original Application No. 425/2023 titled as Deepika #3 attachments
' Khari Vs, State of Uttarakhand & Ors. filed before National
Green Tribunal, NGT, (PB), New Delhi.

To : bhunwalmonu@gmail.com

/
4

From: "sunil chandra" <sunil.chandra@fsi.nic.in>

To: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>
Cc: "DG FSI" <dgfsi@fsi.nic.in>, "svns12" <svns12@rediffmail.com>

Sent: Tuesday, Augusti5:20254:29:45:PM

Subject: Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

Sir. _ .
| am forwarding the previous emails related to OA no. 425/2023 in the Hon'ble NGT, New

Delhi with the request to kindly expedite the process of getting Forest Survey of India(FSI)
name registered in the list of institutions, so as to enable us carry e-filing without delay.

Regards,
Dr. Sunil Chandra

Deputy Director, FSI
Dehradun

From: "sunil chandra" <sunil.chandra@fsi.nic.in> . |
To: "Vinod Meena" <efiling-ngt@nic.in> ;
Cc: "Computer Section" <cs-ngt@gov.in>, "DG FSI" <dgfsi@fsi.nic.in> '

Sent: Thursday, July 10, 2025 2:48:59 PM

Subject: Fwd: Original Application No. 425/2023 titled as Deepika Khari Vs. State of

Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

Sir, )
Based on the telecon, please find attached the copy of the earlier email for kind information
and necessary action on the matter please in response to our earlier email Dt. 23rd June,
2025.

Regards

(} Scanned with OKEN Scanner
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Emall “ 1657 Joint Director FGD

gFiIing in NGT Portal - reg.

Iy

From : Joint Director FGD <jdnfdmc@fsi.nic.in>
Subject : E-Filing in NGT Portal - reg.
To : Registrar General <rg.ngt@nic.in>
Cc : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>,
Vinod Meena <éfiling-ngt@nic.in>, DG FSI

<dgfsi@fsi.nic.in>, sunil chandra

<sunil.chandra@fsi.nic.in>, ComputerSection <cs-
ngt@gov.in>

Wed, Aug 06, 2025 03:57 PM
&2 attachments

Sir,

Please find attached letter along with enclosure regarding E-Filing in NGT Portal in OA No.

425/2023 titled as Deepika Khari Vs. State of Uttarakhand & Ors. filed before National Green
Tribunal, NGT, (PB), New Delhi. '

Thanks & Regards
g eT® (et E)
Joint Director (FGD)

HRdID o Tdeor

¥

b

Forest Survey of India

TIeRY T 3R SaTg URaaH e &
Ministry of Environment, Forest & Climate Change
(HRd WFR)

(Government of India)

£

Kaulagérh Road
aailg:i 248195
Dehradun 248195

== Letter No. 1742.pdf
© 2MB

- Enclosures.pdf

15

3 MB

g Y e
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Environment

(ATEET DI, WAtaRoT, 3 U Sy e Hoamerd)
(Govt. of India, Ministry Of Environment, Forest & Climate Change)
PG wnt go atto amdodtogo
Kaulagarh Road, P.O. - L.LP.E.,
- 248195
Dehradun - 248195

No. 22-516/2025-FGD ~/#4-)_ Dated: S August, 2025

To,

The Registrar

National Green Tribunal,
Principal Bench,

New Delhi — 110001,

Sub: E-Filing in NGT Portal - reg.

Ref. 1. FSl email dated 23.06.2025 to the Registrar, NGT, New Delhi
2. FSIl email dated 23.07.2025 to the e-filing section of NGT, New Delhi
3. FSl email dated 10.07.2025 to the e-filing section of NGT, New Delhi

Sir,

Kind attention is drawn to the subject and references mentioned above. In the
aforementioned NGT matter O.A No. 425/2023 of NGT New Delhi between Deepika Khari
vs State of Uttarakhand & Ors, the Forest Survey of India attempted to submit its response
to the Hon'ble NGT through the online mode. However, since the Forest Survey of India
name is not listed in the organization's list, the online submission process could not be
executed. Consequently, an email was sent to the Registrar and the e-filing section of the
NGT at their official email address, efiling-ngt@nic.in for inclusion in the list of organization
names.

So far, two reminders dated 10" July 2025 and 23" July 2025 have been sent to
‘ensure that the Forest Survey of India name is included in the online portal at the earliest.
However, the Forest Survey. of India name has still not been incorporated to the portal.
Consequently, we are unable to file our responses through the e-filing process.

You are requested to direct the concerned officer/official to include the Forest Survey
of India name in the list of institutions to enable us to file our replies on time.

‘ Yours faithfully,

Encl: As above
ﬁ/\./s ~ov3

(Anoop Singh)
Director General

Telefax : 01352755037 || /EPABK: 0135:2754191, 2756292
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AT~
& LIEE

(W I, TRt 1 W ey aRad )
(Govt, of India, Ministry Of Environment, Forest & Climate Change)
Flamrg o Ao adodtodo
Kaulagarh Road, P.O. - I.P.E.,
-~ 248195
Dehradun -248195

W 22-516 / 2025—TH.HS. | 7 4. e ¢ e, 2025
Jar ¥,

AR

RIS gRa arftrewo,

T Yl

8 fIeeil — 110001,
fa¥Z:—~ E-Filing in NGT Portal — reg.

"t~ 1. FSI email dated 23.06.2025 to the Registrar, NGT, New Delhi
2. FSl email dated 23.07.2025 to the e-filing section of NGT, New Delhi
3. FSI email dated 10.07.2025 to the e-filing section of NGT, New Delhi

HBI53, -
wﬁmﬁm@@ﬁﬁﬁmmwﬁ%mw%%sﬁwﬁ%wﬁ
<1 9@V, 475 O.A No. 425/2023 TASNEY, 75 Rieell (Deepika Khari 99719 399 STRREVS T4 377Y)
ﬁﬂmmmmwwwmﬁﬂwmmmwﬁ
mﬁﬁaﬂﬁmmﬁmwlﬁﬁﬁmﬁﬁaﬁﬁmﬁmmﬁwmmmﬁaﬁsﬁﬁ
BRI I Aishar qof &Y & g | ;

T IRUAY, TASIEL & WRER 16 TR 99T &7 979 arReiRe 9 a3
efiling&ngt@nic.in TR SR AT T 5 ATGA B A A AR a7 qde©r B AW Ny Wi
Siid :

sﬂﬁwﬁmwﬁ—rf@10@?13‘2025@23@@1@‘2025aﬁﬁmqaﬁawg$

g, Tifs AR a7 HARToT BT T e, § Sies afase Uidel § kel o \ab | qonf, o o

. g8 M uied # e 81 fbar R, RRie IR W o nRifhard S—mrefda
AHaT & AR § IR TR PR AT B

AT AR & 5 pudr wafer st/ aert B PR o 5 g @ e 1

TR GD | . .
a1,
| (erm f¥g)

wwwfsinicin’ 0 Tolofax;0135.2755037 | EPABX | 0135-2754191, 2756292 -
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F’d: Original Application No. 425/2023 titled as Deepika Khari Vs. State of
Uttarakhand & Ors. filed before National Green Tribunal, NGT, (PB), New Delhi.

~

From :sunil chandra <sunil.chandra@fsi.nic.in> Mon, 23 Jun, 2025 15|
Subject : Fwd: Original Application No. 425/2023 titled as Deepika 1 attachmzr!

Khari Vs. State of Uttarakhand & Ors. filed before National
Green Tribunal, NGT, (PB), New Delhi,

To : Computer Section <cs-ngti@gov.in>

From: "sunil chandra" <sunil.chandra@fsi.nic.in>

To: "Consultant Judicial-NGT(P.B. )" <judicial-ngt@gov.in>, "Registrar General’
<rg.ngt@nic.in>

Cc: "DG FSI" <dgfsi@fsi.nic.in>

Sent: Monday. June 23, 2025 11:45:20 AM

Subject: Original Application No. 425/2023 titled as Deepika Khari Vs. State of Uttarakhand
& Ors. filed'before National Green Tribunal, NGT, (PB), New Delhi.

Ref: .
1. Order dated 17 February 2025, in OA No. 425/2023 of the Hon'ble Green Tribunal {Pi3;
New Delhi.

2. l::SI email daled 2gth February, 2025 along wilh enclosure.
3. - Earlier e-mails of the Consultant Judicial, NGT, PB, New Delhi dated 15t March, 2025

'07t" March, 2025 regarding e-filing.

Sir, :
This is to bring to your kind notice that Forest Survey of India (FSI) under Ministry of
Environmen!, Foresls & Climate Change. a Government of India is respondenl in various
ongoing NGT cases. As per the procedure, replies are to be e- -filed through the NGT's online
e-filing portal. However, due lo issues encountered during e-filing through the portal, we arc
unable lo proceed with e-filing. When accessing lhe portal lhrough the Appl:cant Corne(

:seclion, we encounter the following issues (screen shots enclosed):
1. The Forest Survey of India, being a Government of India organization, cannot regisler ¢

e-file under the ‘Individual’ or ‘Institution’ categories.
2. As'we do not have an advocale, the 'Advyocale’ section is not dppllcable

3. The ‘GOI' (Government of India) category is found lo be appropriale, bul Forest Surve
of India doesn'l appear in the dropdown menu and there is no provision to manually add (>

organization.
As a resull, e-filing process is nol possible as on date. You are kindly requesled to ac:!

Forest Survey of India to the list with the following credenlials to enable us o e- file o
documents.

~ Select Organization: Foresl Survey of India

= Ba=
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Name: Direclor General

~ Address 1: Kaulagarh Road ' ’
Address 2: Dehradun, 1 661

Land mark: Near ONGC Circle O

State: Uttarakhand |

City/District: Dehradun

Pin Code: 248195

~ Login Id: dgfsi

~ Mobile Number: 9491073798

~ E-mail ID: dgfsi@fsi.nic.in

A

Y

Y

YOy y

Sunil Chandra, PhD
Deputy Direclor, Forest Geoinformatics Division
Forest Survey of India.
Ministry Of Environment, Foresls & Climate Change,
Kaulagarh Road, Dehradun-248195, Utlarakhand
INDIA
Ph- +91-135-2753893

+91-135-2754191, 2753170, 2756292, Ex!-206

OA 425_2025 Deepika Khari Case.pdf

276 KB .
From : sunil chandra <sunil.chandra@fsi.nic.in> Mon, 23 Jun, 2025 11:4%
Subject : Original Application No. 425/2023 titled as Deepika Khari Vs. 1 attachm

State of Uttarakhand & Ors. filed before National Green
Tribunal, NGT, (PB), New Delhi.

To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>,
Registrar General <rg.ngt@nic.in>

Cc : DG FSI <dgfsi@fsi.nic.in>

Ref: '
1. Order dated 17 February 2025, in OA No. 425/2023 of the Hon'ble Green Tribunal (PE:

New Delhi.
2. FSI email dated 28th February, 2025 along with enclosure.
3. Earlier e-mails of the Consultant Judicial, NGT, PB, New Delhi dated 15t M"arch. 2025 &

g7th March, 2025 regarding e-filing.

Sir, i
This is to bring lo your kind notice that Forest Survey of India (FSI) under Ministry of .
Environment, Forests & Climate Change, a Government of India is respondent in various
ongoing NGT cases. As per the procedure, replies are to be e-filed through the NGT's onlin::
e-filing portal. However, due to issues encounlered during e-filing through the portal, we arc
unable to proceed with e-filing. When accessing the portal through the Applicant Corner
seclion. we encounter the following issues (screen shots enclosed):

— 34~
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From :sunl chandra <sunilchandra@islnicin> “‘l‘hu,ﬂﬂhﬂ,ﬁﬁ%ﬁﬁ‘ﬁ#ﬂ
Subject : Fwd: Original Applicaticn No, 4252023 tited as Deepika 3 attachments
Khari V. State of Uttarakhand & Ors. filed before Natioral
Green Tribunal, NGT, (PE), New Delhl.

To : Vinod Meena ceﬁl‘ingungt@nic.in:-.

Cc : Computer Section <cs-ngt@aqov.in>, DG FSI
<dgfsi@fsl.nic.in> '

Sir,

Based on the telecon, please find attached the copy of the earlier emall for kind information
and necessary actien on the matter please In resnonse to aur earfier email D 23rd June,
2025, ;

Regards

L —

From: "sunil chandra® <sunil.chandra@fsi.nic.in>

To: "BPL Filing" <filing.bpl-ngt@gov.in> _

Cc; "Computer Section” <¢s-ngt@gev.in>, "DG FSI" <ggfs @fsi.nic.in>

Sent: Thursday, June 26, 2025 4:37:34 PN, _

Subject: Fwd: Original Application No. 425/2023 {itled as Despika Knari Vs. State of
Utarakhand & Ofs. filed before National Green Tribunal, NGT, (PB), New Delhi.

In response to the above NGT matter, kind'y resolve the issue anising in e-filing in an NGT
. matter related to O no. 42512023, During e-fling, the organizalfon name- Forest Survey of

India dossn't appear in the dropdown menL. Hence the further e-fling steps cauld not be

executed. Request for urgent necessar y action on the mater please.
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organization.

As a result, e-filing process is not poﬂi@@&
Forest Survey of India to the list with i e Tollowing

documents.

> Select Organization: Forest Survey of India
> Name: Director General

» Address 1: Kaulagarh Road

> Address 2: Dehradun,

> Land mark: Near ONGC Circle
> State: Uttarakhand

> City/District: Dehradun

> Pin Code: 248195

> Login Id: dgfsi

> Mobile Number: 9491073798
> E-mail ID: dgfsi@fsi.nic.in

Sunil Chandra, PhD

Deputy Director, Forest Geoinformatics Division
Forest Survey of india, '

Ministry Of Environment, Forests & Climate Change,
Kaulagarh Road, Dehradun-248195, Uttarakhang
INDIA

Ph-+91-135-2753893
+91-135-2754191, 2753170, 2756292, Ext-206

a4 / Regards

TR 3T / Judicial Section

It B siftrmvor

National Green Tribunal _
WYTT <IY4ls / Principal Bench
:TEF foeett / New Delhi - 110001

5“6‘}:’ International Year
,4 2025 of Cooperatlves

‘Sl

Cooperatives Build
a Better World

= SANCHARSAATHI |

date. You are kindly requested to adq
credentials to enable us to e-file our

N

‘. - engen

BT & S—

-MOBILE APP

. “ s
4 AN Ay
Web portal available at: www.sancharsaathl.govin

-— 2)6._

(} Scanned with OKEN Scanner



Nz

mmba 1664 . swilchanr

l@queg’s to resolve the non-listing of FSI name in NGT e-filing portal

From : sunil chandra <sunil.chandra@fsi.nic.in> Wed, 23 Jul, 2025 16:31

Subject : Request to resolve the non-listing of FSI name in NGT e-
filing portal

To :Vinod Meena <efiling-ngt@nic.in>
Cc : DG FSI <dgfsi@fsi.nic.in>

Sir, .

Kind reference is invited our earlier emails Dt. 23rd June, 26th June and 10th July
regarding non-listing of Forest Survey of India(FSI) organization name in the list of
institutions, while accessing e-filing portal of NGT. Due to non-availability of the
organization name in the list of institutions in the portal, we are unable to file the NGT
replies for few cases related to FSI. As the court matters are time bound, it is humbly
requested to kindly expedite the matter with the appropriate agency, enabling us to file the
reply at the earliest.

Thanking you,

Sunil Chandra, PhD -
Deputy Director, Forest Geoinformatics Division
Forest Survey of India, :
Ministry Of Environment, Forests & Climate Change,
Kaulagarh Road, Dehradun-248195, Uttarakhand
INDIA
Ph- +91-135-2753893

+91-135-2754191, 2753170, 2756292, Ext-206
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- 8/R1/25, 5:20 PM Email ANNEXURE "aq

Email 1 66 5 Nagaraja SV

—\.

Fwd: Counter Affidavit on behalf of Respondent No.5 (Director General, Forest 'c
Survey of India) in OA No. 227 of 2024

From : Nagaraja SV <nagaraja.sv@fsi.nic.in> Mon, Aug 11, 2025 04:26 PM

Subject : Fwd: Counter Affidavit on behalf of Respondent No.5 _ # 1 attachment
(Director General, Forest Survey of India) in OA No.
227 of 2024

To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>

Cc : DG FSI <dgfsi@fsi.nic.in>, Vinod Meena <efiling-
ngt@nic.in> ‘

To '

The Registrar

National Green Tribunal
Central Zone,

Bhopal

Sir, _

| am sending again the Counter Affidavit & Report(attached) on behalf of
Respondent No.5 (Director General, Forest Survey of India) in OA No. 227 of 2024. ltis
informing that the Forest Survey of India, Dehradun has still not been granted access to
the e-filing portal. Consequently, we are urable to file the report in the e-filing portal. So,
this email may kindly be accepted as our response in the case.

Yoﬁrs faithfully,

(Nagaraja S.V.)
Assistant Director
Forest Survey of India
Dehradun

From: "Nagaraja SV" <nagaraja.sv@fsi.nic.in>

To: "ANKUR AWADHIYA" <mp572@ifs.nic.in>

Sent: Friday, August 1, 2025 3:13:35 PM

Subject: Fwd: Counter Affidavit on behalf of Respondent No.5 (Director General, Forest
Survey of India) in OA No. 227 of 2024

From: "DG FSI" <dgfsi@fsi.nic.in>

To: "Registrar NGT, CZB, Bhopal" <ngtczbbho-mp@gov.in>

Cc: "Nagaraja SV" <nagaraja.sv@fsi.nic.in>

Sent: Tuesday, June 3, 2025 9:38:56 AM

Subject: Fwd: Counter Affidavit on behalf of Respondent No.5 {Director General, Forest
Survey of India) in OA No. 227 of 2024

https://www.email.gov.in/hlprinpnessage?id=3142&tz=A§ialKolkata&xim=1 Con
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From: "DG FSI" <dgfsi@fsi.nic.in>
To: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>
Cc: "Nagaraja SV" <nagaraja.sv@fsi.nic.in>
Sent: Monday, June 2, 2025 4:48:43 PM
Subject: Counter Affidavit on behalf of Respondent No.5 (Director General, Forest Survey
of India) in OA No. 227 of 2024
To
The Registrar
National Green Tribunal
Central Zone,
Bhopal
Sir,
I am directed to send Counter Affidavit on behalf of Respondent No.5 (Director
General, Forest Survey of India) in OA No. 227 of 2024. Please find the same attached
with this email for kind necessary action please.
Yours faithfully,
(Nagaraja S.V.)
Assistant Director
Forest Survey of India
Dehradun
== Counter Affidavit & Report.pdf
B:
5MB
|
|
hftps:/vaw.emaiLgov.inlerinlmessage?id=3142&lz=AsiaIKoIka!a&xim=1 212 !
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2", . AnNEXURE 16,3
Email 1 667 DG FSI

eNe . s e

OA No. 314/2025 in the matter of News Item titled " Satellite Data Shows Manipur ; L
Lost 52000 Acres of Forest in 4 Years : Study " appearing in the NDTV dated
06.06.2025- reg

From : DG FSI <dgfsi@fsi.nic.in>

Subject : OA No. 314/2025 in the matter of News Ttem titled "
Satellite Data Shows Manipur Lost 52000 Acres of
Forest in 4 Years : Study " appearing in the NDTV
dated 06.06.2025- reg
To : MoEF&CC, Regional Office, Shillong
<moefro.shillong@gov.in>

Cc : sakshi.khulve <sakshi.khulve@nic.in>, Consultant
Judicial-NGT(P.B.) <judicial-ngt@gov.in>

Tue, Aug 12, 2025 03:02 PM
#1 attachment

Sir,

| am directed to enclose herewith letter No. 22-526/2025-FGD-321 dated 12 August, 2025 on the
above mentioned subject alongwith its enclosure for kind perusal.

With regards,

PS to Director General
Forest Survey of India, Dehradun

Letter to DDG Shillong dt 12 August 2025_0A 314-2055.pdf
[
~ 6MB
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No. J-@Q(&-FGD— 52) H

Forest Survey of India A 'A LI FE
Ministry of Environment, Forest & Climate Change \ﬂ resoll
Govt. of India Environmant

Kaulagarh Road, PO - IPE
Dehradun - 248195

Dated: \A_ August, 2025
To,
The Deputy Director General of Forests(C)
Ministry of Environment, Forest & Climate Change,

Regional Office, (North Eastern Zone), Law-U-Sib, Lumbatngen,
Near MTC Workshop, Shillong-793021

Sub: OA No. 314/2025 ln.the matter of News ltem titled “Satellite Data Shows

Manipur Lost 52000 Acres of Forest in 4 Years: Study” appearing in the NDTV
dated 06.06.2025 — reg.

Ref: 1. Email from MoEF&CC, New Delhi dated 215t July, 2025
- 2. This office Lr No. 22-526/2025-FGD-304 Dated 25" July, 2025

Sir,

With reference to the above, please find herewith the enclosed updated comments
pertaining to OA No. 314/2025 in the matter of News Item titled “Satellite Data Shows

Manipur Lost 52000 Acres of Forest in 4 Years: Study” appearing in the NDTV dated
06.06.2025 for information and necessary action.

Yours faithfully,

Encl: As above '

(Anoop Singh)

Director General
Copy to: -

1. Ms. Sakshi Khulve, Legal Associate, Ministry of Environment, Forest and Climate
Change, New Delhi- 110003.

2. The Registrar, NGT(PB), New Delhi informing that the Forest Survey of India,
Dehradun has still not been granted access to the e-filing portal. Consequently, we

are unable to file the report in the e-filing portal. So this email may kindly be
accepted as our response’in the case.

,.j_”._
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s ANNEXURE-IF |
| _Email 1 669 DG FSI
O.A. No. 133/2025/Ez ¥ WRHly a1 W &1vr o1 wrare wFARra o3 araw "7

From : DG FSI <dgfsi@fsi.nic.in>

Subject : 0.A. No. 133/2025/EZ & YR 9 G &0] &7 was
RN G e kS SR
To : K SINGH <igf.su-moefcc@gov.in>, SURVEY AND
UTILISATION Division <sudiv-moefcc@gov.in>

Cc : Judicial Section <ngtjudicial-kolkata@gov.in>,
Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>

Mon, Aug 25, 2025 10:55 AM
21 attachment

- Sir,

| am directed to enclose herewith letter No. 22-529/2025-FGD-2050 dated 25 August,
2025 on the above mentioned subject alongwith its enclosure for kind perusal.

With regards,

PS to Director General
Forest Survey of India, Dehradun

== Letter to SU_OA 133-2025-EZ_dt 25 August 2025.pdf
~ 9MB
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Response of the Forest Survey of India in OA 133/2025/EZ

The matter concerns loss of forests between 1992 and 2022 in Jungle
Mahal Districts of West Bengal. The study quoted also points out that in

certain areas sal has been replaced by other species.

District-wise forest cover data from the India State of Forest Report

2023 is as under:

Page 1 of 3
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District-wise forest cover data from the India State of Forest Report

1993 is as under:

“TABLE 2.3
DISTRICT-WISE FOREST COVER ASSESSMENT FIGURES-1993.

(Area in'sq. km.)

S.  Distdcts Geogra- Forest Cover-1993 assessment. Total % of forest
No, . phical Dense  Open  Mangrove ™ cover fo
areq geographical
. area
1 2 ‘ 3. 4 5 B 7
West Bengal :
1. Bankura 6882, . 160 660 820 11.92
2.  Birbhum 4545~
3. Bardhaman 7024
4, Caicytta 104
5. Hoogll 3149
8. Howrah 1467
7. Maldah. a733 > 523 1084 2118 3726 5.93
8,  Medinipur 14081
9.  Murshidabad 5324
10. Nadia. 3927
11. 24 Parganas 14136
12, West Dinajpur 5358 ./
13. Cooth Behar 3387 7 24 . N 0.92
14.  Darjiling 3149 1,083 362 - 1,455 46.21
15. -Jalpaiguri 6227 1,396 175 - 1,571 2523
16. Puruliya 6259 183 400 - 583 . 931
Totat : . 88752 3362 2,705 2119 8,186 9.22

It is important to note that the methodologies and district boundaries

were different at the time of publication of the two reports. Since National

Forest Inventory began in the year 2002, we do not have data to comment

on change of species composition between 1992 and 2022.

__645..

Page 2 of 3
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Junglo Matial Clivaes Leh Binok 10914803 Fight Panel: 20212022

b. 1991 —1993 satellltecomposﬂenmagefor companson :

Figure 1. Clearings observed in Ajodhya Hill and Forest Reserve Area, Purulia District.

Page 3 of 3
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email: judicial-ngt@gov.in

S..NO DATE TIME FROM TO EMAIL SUBJECT
Registrar NGT, CZB, Bhopal e
1 03-06-2025[2:17PM  |DGFsI egistrar opal. Difficullty in E-filing for forest Survey of India (FSI)
email: ngtczbbho-mp@gov.in
Regist GT,CZ8,8 |
2 06-06-2025 |11:09 AM  |DG Fs! eglstrar NGT, CZ8, Bhopal Difficullty in E-filing for forest Survey of India {FS)
) email; ngtczbbhoip@gov.m . . )
Original Application No. 425/2023 titled as Deepika Khari
DD (FGD
3 23-06-2025 |11:45 AM em;". su)n“ handiEiie Reg'fﬁ"a' Get"e”’_" _ Vs. State of Uttarakhand & Ors. Filed Before National
' ’ knictin femall:rg.ngtOnicin Green Tribunal, NGT, {PB), New Delhi
- ' . Original Application No. 425/2023 titled as Deepika Khari
DD (F | i
4 26-06-20251{4:40 PM em;lsi)n" - BPL _FI"'f’_'f vl et Vs. State of Uttarakhand & Ors. Filed Before National
g ! a .nic. : .bpl- ) ) . ]
ERE@TSkmc:in, (emallilibe.pR-NELEEavsn Green Tribunal, NGT, (PB), New Delhi
DD (FGD) - Original Application No. 425/2023 titled as Deepika Khari
5 10-07-2025 email: sunil.chandra@fsi.nic.i e-filling Section of NGT, New Dethi  |Vs. State of Uttarakhand & Ors. Filed Before National
- sunfl -niedn Green Tribunal, NGT, {PB), New Delhi
- Vinod Meena, e-filling Section ofi L. )
6 23-07-2025 |4:32 PM DD (!:GD) o ~ {N6T, New Delhi F?e.quest to Resolve the non - Listing of FSI name in NGT -
email: sunil.chandra@fsi.nic.in . . - filing Portal
o email: efiling-ngt@nic.in o
P DD (FGD) Consultant Judicial-NGT(P.B.) Qriginal Application No. 425/202.3 titled as Deepilka Khari
7 05-08-2025{4:29 PM ermail: sunil.chandra@fsi.nic.in |emait: judicial-ngt@gov.in Vs. State of Uttarakhand & Ors. Filed Before National
) ) o ' ’ Green Tribunal, NGT, (PB), New Delhi
o : JDFGOLFS! Reglstrar:General IR —
8 06-08-2025]3:57 PM (FGD), emall: rg.ngt@nic.in iling in ortal - reg 7
NAGARAJA S V, AD, FS! ConsultantudicaraTitie.) (F;d: ctourger Afrlld: o Onsthalf (;fl r?por"d?;: g
9 11-08-2025 |4:26 PM ! , AD, email: judicial-ngt@gov.in irector General, Forest Survey of India ) in Q.
N of 2024 -
- OA No. 314/2025 in the Matter of News Item titled "
02PM- |DGFSI cc to Consultant Judicial-NGT(P.B.) Satellite Data Shows Manipur Lost 52000 Acres of Forest
10 12-08-20253:02 P email: judicial-ngt@gov.in in 4 years : Study " Appearing in the NDTV dated
| 0606.2025-reg:
' cc to Consultant Judicial-NGT(P.B.
11 25-08-2025|10:55 AM |DG FSI ( ) 0.A. NO. 133/2025/EZ

- h?-
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No. IT/25/10 ~288
Forest Survey of India
Ministry of Environment, Forest & Climate Change
Govt. of India
Kaulagarh Road, PO - IPE
Dehradun - 248195

Dated: {v June, 2025
To,

The Director General of Forest & Special Secretary, .
Ministry of Environment Forest and Climate Change,
Indira Paryavaran Bhawan, Jorbagh Road,

New Delhi — 110 003.

Subject: Deputing a legal counsel to handle Hon’ble NGT related cases
pertaining to FSI - reg.

Ref: 1. Order dated 03 December, 2024 in OA No. 227/2024(CZ) of the
Hon'ble  Green Tribunal (Central Zone Bench), Bhopal.

2. Order dated 21 October, 2024 in OA No. 425/2023 of the Hon'ble
Green Tribunal (Principal Bench) New Delhi.

Sir,

This is to bring to your kind attention that Forest Survey of India,
Dehradun has been made respondent in the cases cited under references (1) :
and (2) by the Hon'ble National Green Tribunal (NGT). As per the prbcedure, ' o

we have to file timely replies in the appropriate court- mandated language
through a legal counsel.

In addition to the above, FSI has been named as a respondent in
several other ongoing matters before the Hon'ble NGT. In view of the
increasing number of such cases, it is requested that a legal counsel from the

f\{inistry may kindly be deputed to handle all the cases pertaining to FSI with
“the Hon’ble NGT including the two cases mentioned above.

The presence of a dedicated legal counsel would ensure that Forest
Survey of India can comply with all necessary legal requirements and submit
responses to the Hon'ble NGT within the prescribed timeline.

Yours faithfully,
(Anoop Singh) IFS
Director General

~ 48~
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DIRECTOR GENERAL
FOREST SURVEY OF INDIA
MINISTRY OF ENVIRONMENT, FOREST &
CLIMATE CHANGE
GOVERNMENT OF INDIA

) . {gth ]
D.O. No. |T/25/1q- 32 A Dated: 19t August, 2025

Sub: Request for Deputation of a Legal Counsel to Forest Survey of India — reg.
1. Order dated 03rd December, 2024 in OA No. 227/2024(CZ) of the Hon’ble National

Ref:
Green Tribunal (Central Zone Bench), Bhopal.
2. Order dated 21%t October, 2024 in OA No. 425/2023 of the Hon'’ble National Green
Tribunal (Principal Bench) New Delhi.

Sir, '

The Forest Survey of India (FSI), Dehradun, is a respondent in several cases before the
Hon’ble National Green Tribunal (NGT), including the two aforementioned cases. The courts often
require FS| to submit responses via an advocate through a sworn affidavit and file technical reports
with them. Due to legal implications, these documents must be legally vetted for clarity and
compliance. Additionally, FSI is directed to be represented by‘legal counsel in hearings. Without
dedicated legal support, timely and accurate responses are challenging, especially with the

increasing complexity of environmental litigations.
Therefore, there is an urgent need for a qualified legal counsel from the Ministry to be
allocated or deputed to FSI. This will ensure adherence to judicial procedures, timely filling of

affidavits, and professional representation. FSi previously addressed this issue in a letter dated
10% June, 2025 but no response has been received. | request your intervention to initiate immediate

action for deputing a legal counsel to FSI.
Cases beirg dealt with by FSI are attached to this letter for kind reference. -

With regards,’
Your sincerely,

Bird

(Anoop Singh)

To,

Sh. Sushil Kumar Awasthi, IFS

Director General of Forest & Special Secretary
Ministry of Envirénment, Forest & Climate Change
Indira Paryavaran Bhawan, Jorbagh Road, Aligan;
New Delhi - 110003

e W, . eit-emE i d, SETGT-GTITH : (0135) 2756139 |
Kaulagarh Road, PO-IPE Dehradun - Tel : (0135) 2756139 I

- E-mail : dgfsi@fsi.nic.in ,!
i

a‘

L.,IIQ,-

(} Scanned with OKEN Scanner



;um
R

ce 2AUKIA

1677

L R
List of prevalent cases (FSI)
S. No. Hon’ble Case number Case name
Court - .
“India lost 2.33 million hectares of tree cover since 200
1 NGT 55512024 Global Forest Watch” appearing in The Express date’
13.04.2024 before NGT (PB) New Delhi.
EABZ0P4SIR N, New item titled “UP gives permission to fell 112000
2 NGT 369/2024;.IA No: trees for road along Upper Ganga Canal” appearing in
2892024, IANG. Hindustan Times dated 01.02.2024
286/2024, 1A No. 285/2024
Suo Motu matter in News item appearing in Hindu
OA No. 60 of 2024 (Earlier |dated 11.12.2023 entitled “Cauvery basin lost nearly
3 NGT . » :
OA No. 787/2023) 12,850 sq. km'of green cover” pending before NGT
(PB) New Delhi )
News Item titled “Chunk of India’s forest, missing, after
4 NGT OA No. 641/2024 27- year-delay to file reports Analysis” appearing in The
i |Hindu dated 28.04.2024 '
| Narendra Kumar Goswami Applicant versus State of
5 NGT OA No.1191/2024 Uttar Pradesh & ors.“ Illegal felling of 454 trees at
: Dalmiya Farms” ,
OA No. 144/2015 with OA
No. 58/2013 with OA No.
6 NGT 116/2015 with M.A No.  |(Oversight Committee)
258/2015 in Original
Application No. 10/2014
7 |NGT OA No. 607/2025 __{Balkrishan vs Union of India & others
8 NGT M,WHWHM meoww OtNGT Deepika Khari vs State of Gnﬁmwrwba & Ors
Suo Moto Case in the matter of new item tilted “ Assam
f NGT OA No 20/2025 forest m.?w.% @ 83.92 sq F: in just two years report”
appearing in the Assam Tribune.com dated 22/12/2024
_ before NGT (PB), New Delhi
10 |NGT QA 227/2024 Jabbu Lal Meena vs State of Rajasthan & Ors.
OA No.129/2024 in the matter of Suo Motto matter in
re: News item appearing in Deccan Herald dated
11  |NGT 0A No.129/2024 05/01/2024 entitled * Forest Land Fives times Delhi’s
geographical area under encroachment , Govt. Data
7 shows” before NGT (PB) , New Delhi
Notice in OA No. 314//2025 in the matter of News item
titled  Satellite Data shows Manipur lost 52,000 Acres
LR \NGT 04 No. 314//2025 of Forest in 4 Yrs: Study appearing in the NDTV dated
06/06/2025 before NGT(PB) New Delhi-reg
, T.N Godavarman Thirumulpad v/s Uinion of India &
13 NGT :> No. 191635/2022 Ors. And Ors./IA No, 191635/2022 High Powered
' Technical Committee (HPTC)

1 —~50-
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;“i NGT |Original Application Corruption Removal Socicty v. Dept. of Forest &
No. 535/2024 ~ Wildlife, GNCTD & Ors
|wp (civil) 109/2008 ( Satellite based survey of Encroachment positions -In
15 |scr Wildlife First and Ors v |S0mPpliance of Hon’ble SCI orders in the case Wp
MOEF&CC and Ors (civil) 109/2008( Wildlife First and Ors Vs MOEF&CC
and Ors) ) _ '
Compliance of order of Hon’ble Supreme Court of
6 |scr Wirt Petition no. India’s passed on 09.05.2024 in W.P (Civil) No.
- 4677/1985 4677/1985 in the M.C Mehta vs Union of India and
- _|others (CEC Aravalli) ) )
17 SCI Writ Petition 1164/23 Supreme Court Order in WP 1164/23 dated 4/3/25 way
A _|dated 4325 forward for implementation of the court order
SLP - ] . ‘
18 [scr - date(Z'fl)/(?Z? /92(}350 AFRE2005 A. John Kennedy etc. v. State of Tamjl Nadu & Ors
19 |scr 7 WP{C) No 67;2022 Court Matter (Durga Dutt vs Union of India Supreme
EE— - . = Coult = s = =
20 |Scr ;]M;Xég):)NIiO;g%%g N " 11 Re: Kancha Gachibowli Forest, State of Telangana
21 [ScCr W.P.(C) No. 202/1995

T.N. Godavarman Thirumulpad v. Union of India & Ors

-5/—
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